Title: Need to take action to repair or construct a new railway underbridge constructed at Haverl.

SHRI B.M. MENSINKAI (DHARWARD SOUTH): Mr. Chairman, Sir, a railway underbridge was constructed
at Haveri, which is a district headquarter, while converting the railway line from metre gauge to broad gauge.
But the underbridge is not constructed as per the design because the contractor has done some mischief. It 1s not
possible for the people to walk through that underbridge. This is in the State Highway and so, even vehicles are
not going in the normal way. There is a dangerous portion in that underbridge and people cannot walk through
that bridge. Even for going to the APMC Yard which is on the opposite side, people have to take permission
from the railway authorities to go through the railway station. Therefore, I urge the Minister of Railways to take
immediate action to either repair the defective underbridge or construct a new underbridge there.
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13.50 hrs.
The Lok Sabha then adjourned for Lunch till thirty
minutes past Fourteen of the clock.

14.39 hrs.

Lok Sabha reassembled after lunch at thirty nine minutes
past fourteen of the clock.

(Shri Raghuvansh Prasad Singh in the Chair)
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